NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member

(Technical)

For Directions

DAILY CAUSE LIST DATED 30.04.2021 (FRIDAY)

COURT —III (VIRTUAL MODE)

10:30 AM

2021 in Comp.
App. (AT) (Ins)
No. 147 0f 2021

Vs.
ICICI Bank Limited and Anr.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. [LA. No. 811 of Aseem Srivastav Eshna Kumar Anand Shankar Jha

(Ins) No. 191 of
2021

Holdings Pvt. Ltd.

Vs.

Anand Rathi Global Finance Ltd. &
Anr.

2. I.LA No. 185 of Union of India Arijit Mazumdar Gauri Rasgotra
2020 in Comp. Vs.
App. (AT) No. Infrastructure Leasing and
346 of 2018 Financial Services Ltd. & Ors.

3. Comp. App. (AT) | Maitreya Doshi, ex-Director of Doshi Aslam Ahmed Smriti Churiwal

4. Comp. App. (AT)

Anuj Tejpal

Jeevan Ballav Panda

Noopur K Dalal-R2

2020 & I.A. No.
36,44 & 47 of
2020

Competition Commission of India &
Anr.

(Ins) No. 298 of Vs. Shilpa Gamnani
2021 Rakesh Yadav & Anr.
5. Competition App. | Textile Consumers Foundation M M Sharma Samar Bansal-R1
(AT) No. 11 of Vs. Nisha Kaur Uberoi-
2020 Competition Commission of India & R2
Anr.
With
6. Competition App. | Grasim Industries Ltd. Nisha Kaur Uberoi Bulbuli Richong-R1
(AT) No. 13 of Vs. M. M. Sharma-R2

For Admission (Fresh Cases)

7. Comp. App. (AT)
(Ins) No. 307 of
2021

Intec Capital Ltd.

Vs.

Manish Kumar Bhagat

RP of Perfect Boring Pvt. Ltd.

Vinod Kumar
Chaurasia




8. Comp. App. (AT) | Asset Reconstruction Company (India) Usha Singh
(Ins) No. 332 of | Ltd.
2021 Vs.
Malwa Industries Ltd.
9. Comp. App. (AT) | Pankaj Joshi Smriti Churiwal
(Ins) No. 333 of | Vs.
2021 Gangamai Industries & Construction
Ltd.
10. | Comp. App. (AT) | Sun Pharmaceutical Industries & Anr. Shyam Kumar
(Ins) No. 334 of Vs.
2021 Sumit Binani & Anr.
11. | Comp. App. (AT) | UCO Bank Pawan Bhushan
(Ins) No. 335 of | Vs.
2021 Sudip Bhattacharya,
Resolution Professional of Reliance
Naval & Engineering Ltd.
Copy to: -

By the order of Hon’ble Officiating Chairperson

1. Notice Board
2. Website: www.nclat.nic.in

-sd/-
For Registrar



http://www.nclat.nic.in/

